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MINISTRY OF MINORITY AFFAIRS
NOTIFICATION
New Delhi, the 4th July, 2017

S.0. 2104(E).—In exercise of the powers conferred by sub section (1) of Section 3 read with Sections 3(2), 4(1)
and 4(4) of the National Commission for Minorities (NCM) Act, 1992 (19 of 1992) as amended vide the NCM
(Amendment) Act 1995 (44 of 1995), the Central Government hereby nominates Shri George Kurian, presently
holding the post of Member in NCM as Vice Chairperson of the said Commission for a period of three years from the

date of assumption of office.
[No. 1-19/2015-NCM (Pt.)]

K. C. SAMRIA, Jt. Secy.

4138 GI/2017

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Dethi-110054.

Digitally signed by RAKESH SUKUL
RA KES H S U KU L D‘agl::azg:;?on;DS ;3:1 1:13 +05'30




